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monitoring using satellite imageries was 
carriad out by National Remote Sensing 
Agency for the years 1972-75, at recon-
naisance level scale on 1:1 Million as a fjrst 
effort to develop the methodology. Subse-
quently the operational methodology for 
estimation of national forest cover using 
satellite imageries was jointly evolved by 
National Remote Sensing Agency (NRSA) 
of Department of Space and Forest Survey 
of India (FSI) of Department of Environment, 
Forest and Wildlife. 

(b) and (c). For the periods 1981 -83. 
FSI and NRSA jointly estimated the coun-
try's total forest cover as 19.52% of the total 
geographical area of the country. FSI is 
currently carrying out biennia" monitoring of 
forest cover of India on a routine basis using 
satellite imageries supplied by NRSA to 
monitor the changes that are occurring in 
forest cover at the State level. The current 
estimate by FSI for the time period of 1985-
87has shownthetotalforestcoveras 19.47% 
of the total geographical area of the country. 
There has been a reduction of about 1900 
Sq. Km. in the total forest cover. notwith-
standing an increased about 17000 Sq. Km. 
in the dense forest cover (crown density 
more than 40%). 

[English] 

DlfffcuHles Arising out of Implementa-
tion of indian Forest (Conservation) 

Act, 1980 

6142. PROF. P.J. KURIEN: Will the 

PRIME MINISTER be pleased to state: 

(a) whether the fast depletion of forest 
could be checked by the implementation of 
Forest (Conservation) Act, 1980; 

(b) if so, the extent to which it could be 
cheeked; 

(c) whether there are complaints from 
different parts of the country about the devel-
opmental projects being affected by the 
implementation of the Act; 

(d) the names of projects held up due to 
Forest (Conservatlon) Act, 1980: and 

(e) the steps being taken to clearthem? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) and (b). Yes, Sir. Since the enactment of 
the Forest (Conservation) Act. 1980 the rate 
of diversion of forest land has gone down 
from (50,000 ha. per annum during the 
period 1951-1980 to 15,400 ha per annum 
during 1980-1989. 

(c) and (d). Statement showing position 
of propqsals received from the StatesJUTs 
under the Forest (Conservation) Act, 1980 
as on 31.3.1990 is a below: 

Total Total Total Total Pending Withdrawn 
received approved not Approved rejected for' 

non-furnishing 
of information 

1 2 3 4 

4023 1967 547 1268 

5 6 

134 107 
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The details of projects pending with the 
Central Government are as shown in the 
Attached Statement. The Government of 
India have fixed a ~ime limit of six weeks for 
disposal of cases. 

(e) There was a general feeling that 
considerable time is taken in clearance of 
cases under Forest (Conservation) Act, 1980. 
Hence, steps were taken for simplification of 
procedure for expeditious clearance of cases 
by Central Government in June, 1989. These 
are as below: 

1. Only those cases wherein forest 
area involved is more than 10 
hectares are now referred to 
Advisory committee for its ad-
vice Cases involving forest area 
upto 10 hectares are decided by 
this Ministry without referring the 
cases to the Advisory Commit-
tee. Further Regional Chief 
Conservator of Forests have 
been authorised to clear forest 
diversion proposals involving 
forest land less than one hec-
tare. 

2. In cases containing proposals 
for laying of transmisSion lines or 
~s tor drinking water supply 
and exploratory drilling for pros-
pecting oil which do not involve 
any cutting or felling of trees, 
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simplified proforma is to be used. 
The simplified proforma can also 
be used in cases involving forest 
areas upto 2 hectares provided 
the area is devoidof tree cover or 
is having scanty tree growth and 
no tree cutting or felling of trees 
is involved. 

3. The Government of India do not 
allow diversion of for£:st land for 
rehabilitation of the people. 
However. such diversion is con-
sidered a special cases, if es-
sentially required for rehabilita-
tion of scheduled tribes, sched-
uled castes and other people who 
may have to be shifted from the 
core zone of a National Park of 
ResetVe. 

4. Diversion of forest land for con-
struction of building is not nor-
mally considered. However, such 
diversion are allowed for con-
struction of building, school, 
hospital, dispensary, coopera-
tives, panchayat, Tiny rural in-
dustrial sheds of the Government, 
etc. which are to be put up for the 
benefit of the people of that area, 
but such diversion should be 
strictly limited to the actual 
needed area and should not 
exceed one hectare in each case. 
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